
WrUten Answers SRA'v"ANA 9, 1902 (SAKA) WTitten Ansi-vers 178 

-':;I@i ( Ilk fI"q' -ritrt wft Qafi • iii r (C) whether construction workbas 
been taken up, if so, when; and 

(d) i'f not, the reasons thereibr? 

THE, DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS 
(SHRI MALLlKARJUN) : (a) to 
(d). Yes. The two flag stations 
Mathurapur Road and Dhapdhapi are 
proposed to be CQnverted into crossing 
stations at a cost of Rs. 44.05 lakha. 
Plans, estimates and tender schedules 
are under preparation and the work 
is expected to be taken Up after the 
monsoon season. 

Dakshin Barasat station 

6326. SHRI MUKUNDA MANDAL: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether a proposal fOr the 
construction of a shade over the 
Eastern Platform of Dakshin Barasat 
Station at Sealdah South Section has 
been saPctioned; 

(b) if SO, the facts thereof and pro-
gress of work done; and '" 

(c) i'f construction WQr k has not 
started. when Government propose 
to start and complete the construc-
tion work? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLlKARJUN): (a) to (C). A 
proposal to construct a :vlatforln shade 
with an area of 1250 Sq. ft. on the 
Un platform of this station has been 
approved and is already included in 
the Railway's Works Programme. The 
rontractor has failed to start the work 
So far. The Railway are therefore 
taking steps to execute the work 
through an alternative agency as soon 
as possible and the work is expected 
to be completed by about the end of 
June, 1981. 
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Pa71D81lt of Gratuit,. to .Retiriac 
omcers 

6329. SHRI RAM VILAS PASWAN: 
Will the Minater of LABOUR be 
pleased to state: 

(a) whether some representations 
have been received from the retiring 
olI.cers at his Ministry whom higher 
amount of gratuit7 admislible under 

the proviso to Rule ao (5) of the 
C.C.B. (Pension) Rules, 1972 bas been 
denied; and 

(b) if so, the reasons for not gran-
tini the higher amounts? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR (SHRI 
T. ANJIAH): (8) and (b). A retired 
Under Secretary of this Ministry had 
represented for calculation of the 
amount of gratuity admissible to him 
under the proviso to Rule 50 (5) of 
the C.C.S. (Pension) Rules, 197.2. 
His request has been acceded to. 

Workers' EducatioD Scheme 

6330. SHRI G. ·Y. KRISHN.AN: Will 
the Minister of LABOUR be pleased 
to state: 

(a) whether there is any proposal 
under consideration to educate ~he 
workers under the National Adult 
Education Programme of the Minis-
try of Education; 

(b) it so, the programme ot Gov-
ernment in this regard; 

(c) whether Government are 
aWkre that Workers' Education Sche-
me is not functioning properly; and 

(d) if so, the remedial stepS Gov-
ernment are taking to improve its 
performance? 

THE MINISTER OF STATE TN THE 
MINISTRY OF LABOUR (SHRI T. 

ANJIAH): (a) and (b). The Central 
Board for Workers Edl1cationt an 
autonomous organisation under the 
Government of IndIa, has undertaken 

an Adult Eucation Programme in 
close collaboration \V'ith the ~dini.stry 
of Education. This scheme was start-
ed on 2nd Octobor, 1978 and it is 
being implemented intensiVEly in 
plantation and mining areas where 
illiteracy is comparatively more. As 
on 31st March, 1980, 15043 workers 
were participating in 60'1 adult literacY 
classes in 4:1 regional centres. 




